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(b) when the sajd project has been
undertaken and when it is likely to
be completed as per original sche-
dule;

(¢) whether the schedule is being
kept-up, if not, what are the reasons;
and

(d) when would the said project
now to be completed?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Earth work and bridges are in
progress. The overall progress is 32
per cent.

(b) The project was started in
March 1973. As per the original sche-
dule. the work was to be completed
by 1st June, 1976.

(c) It has not been possible to keep
to the schedule due to paucity of
funds.

(d) The project is targetted for
completion by March, 1980,

what st et & A | AJEa .
fagrar s

2572. st HARNE 7 gy
¥ AT gg qare wY I9T 33 fxy

(F) Frar-ad) w9 Tz fawy
¥ w7 ¥ faaey s gf 2

(&) =% #qqw i F9 QU
gaT ar ; W

(1) g &4 F3 7w @ @
s ? o

T it (o WY TrmR) ()
¥ (w). wovEa: WA wEE W
g fredy Frar Qx ar ¥ § )
faeht & wrar v 7% W ATEA fawr

JULY 35, 1977

Written Answers 9},

¥ for B¢ qagor A fear @ @
o frafr & fau g ofd@eET &0
wHET g fear T ¢

Victimisation of Parcel Porters at
Allahabad Railway Station

2573. SHRI JAGDAMBI PRASAD
YADAYV: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether memorandum dated
14th  October, 1976 and 11th
November, 1976 complaining victi-
misation of parcel porters working at
Allahabaq Railway Station under the
Railway Station Porters’ Cooperative
Labour Contrac; Society, Limited.
Allahabad were received in his
Ministry; and

“

(b) if so, whether any action -was
initiated for redressal of grievances
of parcel porters?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Yes.

(b) The Society has been taken up
for its failure and the matter is under
further examination of the Adminis-
tration.

Goods handling contracts

2574. SHRI JAGDAMI PRASAD
YADAV: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether goods handling con-
tracty are awarded to Labour Co-
operative Societies on piece rate basis
and such rates are being fixed by the
Committee of three gazetted officers;

(b) whether any yardstick has
been fixed by the Railway Board for
observance by the Committee to
enable workable and reasonable rates
being fixed for, each individual opera-
tion of the schedule;





